
IN THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCIH AT NEW DELII 

O.A. No. 298 of 2022 

IN THE MATTER OF: 

Mansi Chahal 
.Applicant 

Versus 
Govt. of NCT of Delhi & Ors. 

...Respondents 
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I. Joint Inspection Report in compliance to the order dated 

28.04.2022 passed by Hon'ble NGT-PB in O.A. No. 298 of 2022, 

titled Mansi Chahal Vs Govt. of NCT of Delhi & Ors. 

Annexure-I: Copy of order dated 28.04.2022 passed by Hon'ble 

NGT-PB in O.A. No. 298 of 2022, titled Mansi Chahal Vs Govt. of 

NCT of Delhi & Ors. 

3. Annexure-il: Copy of letter dated 20.04.2022 from Ghaziabad 

Development Authority to M/s K.L.T Constructions Pvt. Lid. 

regarding use of treated wastewater from STP. 

/ 

(P.K. Mishra) 
Scientist-E Place: Delhi Central Pollution Control Board 

Parivesh Bhawan, East Arjun Nagar 
Delhi- 110032 

Date: 09.11.2022 
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